Annexure — 8
Name of the corporate debtor: YASHICA ELECTRONICS PRIVATE LIMITED; Date of commencement of LIQUIDATION: 02.09.2021; List of creditors as on:
06.05.2022 List of operational creditors (Other than Workmen and Employees and Government Dues)

SI. | Name of | Identification Details of claim Details of claim admitted Amount of | Amount| Amount | Amount of | Remar
No. | creditor No. received contingent | ofany | of claim | claim under ks,
Date of | Amount | Amount | Nature | Amount Amount | Whether| % of voting claim mutual not verification if
receipt | claimed | of claim gf claim covered by | covered by | related share in dues, | admitted any
admitted security | guarantee | party? CoC that may
interest be set-off
1 LUMINOUS |U74899DL1988PT [29.01.2020 [21047031 [21047031 |GOODS 0 0 0
POWER C032019 SUPPLY
TECHNOLO BILLS DUE
GIES WITH
PRIVATE LATE
LIMITED PAYMENT
INTEREST
2 LIVFAST  |U29304DL2018PT P0.03.2020 P723055  [2685100  |GOODS 0 0 0
BATTERIES 328988 SUPPLY
PRIVATE BILLS DUE
LIMITED




